Annexure—4

Name of the

porate debtor:

hall Breeders Private Limited; Date of

of CIRP: 15th May, 2024; List of creditors as on: 22nd August, 2024

List of

ncial creditors (other than fil

ncial creditors bel

to any class of creditors)

Annexure- 4

Name of the corporate debtor: Marshall Breeders Private Limited; Date of commencement of CIRP: 15th May, 2024; List of creditors as on: 22nd August, 2024

List of Unsecured financial creditors (other than financial creditors belonging to any class of creditors)

(Amount in X)

(Amount in X)

Details of claim received

Details of claim admitted

Amount of
Amount of [any mutual oficlaim ot claim
SIl. No. [Name of creditor { dues, that . .__|Remarks, if any
& not admitted under verification
ARiount Whether claim may be set-
Date of o [Amount of claim | oun ethe % voting off
Amount claimed B Nature of claim |covered by [related R
receipt admitted share in CoC
guarantee |party?
1 :;’:‘Z’:““ Richard 11 082024 [5,54,303.69 0.00 Unsecured 0.00 No 0.00 0.00 0.00 c 5,54,303.69 Insufficient proof of claim
Seraphine S.
Susainathan, Rudolf A Three legal heirs of Late Mrs. Helen R Lima have claimed the
2 |Lima, Ashley R Lima, 03-08-1934 |3,40,86,748.00 0.00 Unsecured 0.00 No 0.00 0.00 0.00 - 3,40,86,748.00 amount being 1/3rd share each from Late Mrs. Helen Lima. Due
legal heir of Mrs. Helen to insufficient proof of claim, the claim is kept under verification
R. Lima
Ivan Agnello D'souza, Three legal heirs of Late Mrs. Nancy D'souza have claimed the
3 Agnello LD souz?, Lavina 0.00 Unsaciired 0.00 No 0.00 0.00 0.00 L amount. being .1/3rd share eac|.1 from Laté N!rs. Nancy D'souza.
D'souza legal heir of Mrs. Due to insufficient proof of claim, the claim is kept under
Nancy D'souza verification
10-08-2024 |3,05,62,640.55 3,05,62,640.55
M/s Insta Pack & Print,
4 |Partner Agnello Louis 0.00 Unsecured 0.00 No 0.00 0.00 0.00 - Insufficient proof of claim
D'souza 10-08-2024 |45,57,190.89 45,57,190.89
5 |Agnello L. D’souza 10-08-2024 |9,72,205.68 0.00 Unsecured 0.00 No 0.00 0.00 0.00 - 9,72,205.68 Insufficient proof of claim
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